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OB 222/95.

JUDGMENT i Dt:21,

1
(a8 PER!HON'BLE SHRI A.B.GORTHI, MEMBER| (ADMN.)

Heard Shri Krishna Devan, 1earne? counsel f
|

'

the apphicant and Shri N.R.Devaraj, learned standi
|

counsel| for the respondents.

: l
2. ’The relief claimed by the applicant is for

direct%on to the respondents to grant him the Frod
|

ctivity Linked Bonus wikk at the rates applicable

to regélar Sorting Assistants for fhé"ﬁéiiod from

P

4,2.19?3 to 8.6.1989. |

-

3. iThe applicant having been selected as Postﬁl

Agsistant in Railway Mail Service, was deputed to U
' |

X ‘ |
traini?g from 4.11.1982 to 3.2,1983, ?n completig

of the szid training, he worked as Short Cuty Sort

Agsistant contihuously from 4.2,1982 till 8.6.198%

; |
He was' absorbed as a regular Postal Assistant on

9.6.198%. #&s the applicant had perfched dut ies
! !
continuously for more than 240 days in each of th

financiial years, he claims that he is ehtitled to
) |

|
of Productivity Linked Bonus.,
!

4, Shti Krishna Devan, learned cocunsel for th

applidant has drawn our attention to t%e judament
_ . | -
this Bench of th& Tribunal in 0A 458/9r and 0& 15

’ con
|

B O———
H

Ts]

=1

Jing

;I

bayment

W

97/94
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~w[ e e e
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To
1, The

A.GQ

2. The

4, One
5. One

_.6.‘One

7. One

pvm

. .. -

-4.—

Superintendent of Railway Main Services,
Division, Guntakal=801,

e e 0
Supezintendent of Post Offices, b ™
Kurnool Division, Kurnool. Copry
3. The Postmaster General, A.P.Southern Region =~
Ashoknagar, Kurnool=5.

copy |to MB.Krishna Devan, Advocate, CAT.Hyd.
copy |to Mr . ,N.R.Devraj, Sr.CGSC.CAT.Hyd.
copy.|to Library, CAT.Hyd.

spare Copy.
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| ‘ —
3 Lt
wherein the applicahts are similarly situated as ¢

applicant before us, The =218 OAs wer% allowed follo-

. | :
wing the judgment of the Ernakulam Bench of the |

Tribunal in OA 612/89, The Ernakulam ﬁench held |

that RTP employees are entitled to Proquctivity L1

' M -
Borus if they are put in 240 days of sérvice in e%ch
| ‘
Tt

yvear ending 31st March for three or mOfe years.,

was further held that the amount of bo?us to be p%.
-ir .

vweculd be based onvthe}average monthly émoluments

determined by dividing the total emoluments for e
|

ERXERAREXYERX accounting year of eligiFility by 1:

to time. : ' ’
!

L
i
|
2
and subject to other conditions prescilicua i h+m
. |

5. | In view of the above, this 0OA Js also allo
. |

nked

at the admission stage with a directiﬁn to the respon-

~dents to grant the spplicant same henafitsaé’wer%

y_ah

h ‘ [;ﬁ_f\'ﬁ L iy S jf’._

respondents shall comply with the diréction withi

: |
of thisc order., No order as to costs/

£
;
period of three morths from the date‘$f communication {i

PR M i X |
(A.B.QORT ) (V.NEELADRT RAQ

MEMBER (ADMN.)
DLTED: 21st February, 1995.
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Adfnitt and Interim directions
issued, .

Allowed,

Disposed of wi.t‘h.'<'i.'i.rect:i.ons..J

Dismissed.
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:
4
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D:LSlTl.'LS ed for default,

Ordere /Rejacted.
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